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{v) FINANCIAL ASSISTANCE FOR THE
DAMAGE CAUSED BY TORNADO IN
KEONJHAR DISTRICT OF ORISBA

SHRI CHINTAMANI PANIGRAHI
{Bhubaneswar): Very recently an
unprecedented tornado ravaged 15
villages of Keonjhar district in Orissa,
where 32 people died, including men,
women and children and hundreds
were injured. ‘Most of these villages
are tribal villages, This . natural
calamity came as a  surprise and
within minutes more than six hund-
red houses were lifted up and were
smashed out of shape, Domestic ani-
mals and poultry died in thousands.
I urge upon the Central Government
to send central team immediately

| MAY 4, 1881

Rule 377 18

and to rehabilitate all these six
thousand affected people. Besides
the tornado ravages, heavy cyclone
has caused heavy damages to thou-
sands of houses in Jatni, Chandka,
Khurda and Daspalla areas in Purd
Districts and in Mayurbhanj District
and jn many other places in Orissa.
The Central Government should pro-
vide adequate’ assistance to Orissa
immediately to help the people in
these affected areas.

(vi) ENQUIRY INTO ALLEGED CORNER-
ING OF ANIMAL BLOOD BY FRawco~
INpIA

SHRI NAWAL KISHORE SHAR-
MA (Dausa): Despite repeated Go-
vernment pronouncement that fore-
ign companies would not be allowed
to continue to suppress and desiroy
indigenous drug industry, the domi-
nance of the Foreign Drug companies
js going on unabated. These com-
panies are devising new means to
choke the growth of Indian produ-
cers, In the process they are also
choking preduction of wvital Iifa sav-
ing drugs to monopolise their drugs.
In thig respect Franco-Inaia Pharma-
ceuticals Ltd, is a living sxample.

It started its activities in India in
late 50’s with hardly g capital of
Rs. 50,000 or so. Today its assets
are worth several crores of Rupees,
obviously all at the expense of ouw:
poor people in the name of giving
them life saving drugs. However,
the most nefarious activity has been
in haemoglobin preparation. This is
made from animal blood produced in
slaughter houses. This company
along with its Associates, market this
preparation worth Rs. 5 crores per
annum. Retail sales price of its one
bottle is Rs. 10.50. Thus it sells
48 lakh bottles in a year or 4 lakh
bottles per month. Taking the pro-
duction of 2.4 bottles of this product
per litre blood, the monthly require-
ment of the blood by the Company
is 1.87 lakh litres, This entire quan-
tity of blood is available from Bom-
bay slaughter houses alone where



